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NATIONAL COMPANY LAW TIIIT]UNAL
MUMBAI BENCH MUMRAI

CORAM Present:

T.C.P No. 954 I (MAH) / 2Or7
CA No.

SI IRI B,S,V. PRAKAS] 1 KUMAR
MEMBER (.J)

SHRI V. NALLASENAPATHY
MEMBER (T)

-ORDER SHEET OF THE HEARIN(] oI.' MUN,IBAI BENCH oF
THE NA NAL COMPANY LAW TRIBUNAL ON 29,09.'2017

NAME OF THE PARTIES: Randhawa Constrrrction ( o
V/s.

Petron Civil Engineering P\1. Lld.

SECTION OF THE COMPANIES ACT: I & BP Corlc 2O I 6.

S. No. NAME DESIGNATION SIGNATURE

ORDER
TCP No.gsrU I&BPNCLT/MB/MAW2O17

Part heard. List thi

I sd/-
V. NALLASENATATHY
Member (Technical)

s matter for further hearing on 20.10.2017

sdl-
B.S.V, PRAKASH KUMAR
Membe r (Judi.i.1l)


